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Varkala Station

2007. SHRI VAYALAR HAVI: Will 
the Minister of RAILWAYS be pleased 
to state:

(a) whether Government are aware 
that Varkala is one of the important 
pilgrim and tourist centres of Kerala 
but the Railway Station there is still 
in an underdeveloped stage, and

(b) if so, what steps Government
propose to take to improve the facili-
ties m that station including the 
construction of a couple of retiring 
rooms'? ,

THE MINISTER OP RAILWAYS 
(PROP. MADHU DANDAVATE). (a) 
and (b). Varkala Station which 
serves pilgrim centres was remodel-
led last year in connection with the 
conversion of Trivandrum-Ernaku- 
lam line into Broad guage. The 
station is provided with a waiting 
ha’ll, two waiting rooms, adequate 
booking windows and covered plat-
forms.

A proposal for extension of the 
platform shelters and construction of 
a Foot Over Bridge is under consi-
deration. At present there is no pro-
posal for provision of retiring rooms, 
which can be considered in future 
plans.

Provision for a Stop to Mfedras.Tri- 
vandrum Mail at Varkala

2008. SHRI VAYALAR RAVI. Will 
the Minister of RAILWAYS be 
pleased to state:

(a,) whether the Railways received 
any representation from the public for 
introducing * stop to the Madras-Tri- 
vandrum Mail at Varkala Station; and

(b) it so, the action taken thereon?

THE MINISTER OF RAILWAYS 
(PROF. MADHU DANDAVATE)
(a) Yes.

(b) The issue has been examined 
in detail and it is felt that the stop~ 
page at Varkala will slow down this 
long-distance Express train.

Wagon Building Factory at Kasha.
kootam in Trivandrum District

2009 SHRI VAYALAR RAVI: Will 
the Minister of RAILWAYS be 
pleased to state:

(a) whether there is a long standing 
demand for setting up a wagon build- 
in^ factory at Kazhakootanx ha, Tri-
vandrum district of Kerala; and

(b) whether Government propose to 
consider this demand as all facilities 
are available in this area for setting up 
such a unit?

THE {MINISTER OF RAILWAYS 
(PROF. MADHU DANDAVATE)
(a) and (b). In 1973-74, Kerala 
Government were contemplating set-
ting ilp a wagon building unit under 
the State Government. Ministry of 
Railways have no information on 
further development in the matter.

However, as far as the Ministry ol 
Railways ere concerned, there is at 
present no proposal by this Ministry 
to set up a new wagon building unit 
by the Railways, in Kerala or else-
where.

Extension of Doable Railway Lines 
upto Lalgola (Eastern Railway)

2010. SHRI SASANKASEKHAR 
SANYAL: WiU the Minister of
RAILWAYS be pleased to state:

(a) whether there has been a cons-
tant demand that double lines which 
now exist between Sealdah and Rana- 
ghat in the Sealdah-I.algola Section 
of the Eastern Railway should be ex-
tended by hopping stages upto LaU 
gola in the north which is Just clow 
to Bangladesh separated by river 
jPladma; and
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<b) how ioes this demand stand at 
present?

THE MINISTER OP RAILWAYS 
(PROF MADHU DANDAVATE)-
(a) No

(b) Does not ante

Demurrage charges for Wagons De-
tained at Natal Goods Shed

Y A D A V ^ n  Jv GDAMBI PRASAD 
WA Yq h 1 Minister of RAIL-WAYS be pleased to state

(a) the details of d e m u r s

Son? th 'T  f?F Wagons detamed
£ngh s f

*  **•

the above-mentioned period Uim§ 

ftw nmlnt d«ted 17/8/62

'Kznssrsr-***

•re as under peri°d in question

J t  Rs 992670
197o ** 16̂ 50
January—May 1977 f e  2̂

(b) Crane and haulage charges raised 
and recovered are as under

fla^ad Recovered

1074 Rs 54000 Nil
1975 *}il Nil
1876 Nil Na

January—May 1977 Nil Nil

(c) Since the Society disputed the 
correctness of the demurrage charges 
amounting to Rs 9,928 70 raised m 
1974, and the matter was under ex- 
mination, the procedure laid down in 
the said circular letter was  not fol-
lowed Demurrage charges for the 
year 1975 1976 and 1977 (upto May, 
1977) have been recovered from the 
Society

(d) On re-examination by Co Timer 
cial and Accounts Officers, it has 
been found that only Rs 1,202 30 are 
due from the Society for the year
1974 which ere being recovered

Allotment of Cycle Stand Contract at 
A«aha^d

2Q12 $HI}I JAGD^MBI PRASAD- 
LADAV W*U the Minister of RAIL-
WAYS be pleased to state

(a) whether at the time of inviting 
open tenders m the year 1975 for 
allotment of Cycle Stand Contract at 
Allahabad specific measurement of 
ground, accommodation to
by the successful tenderer %  forage 
of cycles | scooters was given in the 
tender documents together with details 
thefeof, '

(b) whether clause 3 Ca) Of. tbft 
draft agreement stipulated, forfeiture 
of security deposit in the event of aAy 
encrpa6hnlent b> the lic&see on aiur 
railway land other %a^ the land allot-
ted tot the cycle stand; 1

(c) whether it has been reported

s e s s & s i
shown in the tender docum ent fpajij,,




